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SEPTEMBER 19, 1863 (Seventeenth Amend- 7026

ment) Bill

*“That the Bill further to amen#i
the Constitution of India be refer-
red to a Joint Committee of the
Houses consisting of 45 members,
80 from this House, namely:—

Shri 5. V. Krishnamoorthy

Rao; Shri Bibhuti Mishra; Shri
Sachindra Chaudhuri; Shri Sur-
endranath Dwivedy; Shri A. K.
Gopalan; Shri Kashi Pam Gupis;
Shri Arnsar Harvani; Shri Harish
Chandra Heda; Shri  Hem Raj;
Shri  Ajit Prasad Jain; %hri
S. Kandappan; Shri Cherian
J. Kappen; Shri L. D. Kotok::
Shri Lali Scn, Sirp Hinckrushng
Mahatab:; Shri Jaswanira; Mehta:
Shri  Bibuihendra Misra; Fhii
Purushottam~as R. Patel: Shri
T A Psatil: Shri A. V. Rarhavan;
Shri Raghunath Singh; Chowdhry
Ram Srw-k Singh.  Bhola Raut:
" Dr. L. M. Singhvi; Shri M. P.
Swamv: Shri U. M. Triverli; Shr
Radhelal Vvas;  Shri Balkrishn
Waenik: Shri Ram Sewsk Yadav;
and Shri Asoke K. Sen.
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Biiri Morarka: So far ag this Com-
mittee is concerned, i follows up
every assurince which is given on
the floor of the House, and from time
#0 time it keeps on reminding the
Ministry of Parliamentary Affairs
and through them the concerned
Minictry bt it is uo to the Govern-
ment to fulfil the assurance.

Mr. Speaker: The Committee might
now take that up, and see that this
is complieg with ag early ag possi-
ble. ang 15 from Rezjva Sabha:

_— that in order to constitnte « A
ting of the Joint Commiitee the
quorum shall be cne third of the
total number of members of the
Joint Committee;

1231 hrs,

_FUBLIC ACCOUNTS COMMITTEE
Frrreent REPORT

Bhri Tyagi (Dehra Dun): 1 beg to
present the Fifteenth Report of the
Public Accounts Committve on  the
Audit Report on the A._:unt
the Damodar Valley Corporation for ing to Parliamentary Committees
the year 19681-62. shall apoly with such wvariations
—_— and modifications as the Speaker

may make; and

that the Committee shall make a
report to this House by the last
dav of the first week of the mext
session;

that in other respects the lules
of Procedure of this House relat-
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CONSTITUTION (SEVENTEENTH
AMENDMENT) Bi l—contd.

that this House recommends e
Raiya Sabha that Rajya Sahha de
join the said Joint Committee and
commuanicate to this House the
nameg of 15 members Lo be appoin-
ted by Rajya Sabha to the Joim
Committer.”

Mr. Speaker: Further considera-
tion of the following motion moved
by Shri Asok: K. S@n op the 18th
Septembier, 1963, namclyi—



